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e Advocate for Date of
SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1 D- ANJAN KUMAR 2024-09-

CRLMC/28749/2024 |BISWAL 25 1. Ist page has been repeated twice. 2. Father
name and age of the petitioner no.2 not
furnished in cause title.

, ok aamios- CRECHPTSHONING SERVCONY T0
CRLMC/28922/2024 |SAHOO 25 : :
b sarnxaraan anmias- S RECETSHOWING SERVCO T0
ABLAPL/29149/2024 MISHRA 4 25 : :

4 D- PRAVAT KUMAR  [2024-09-|SYNOPSIS AND DATE CHART NOT

CRLMP/28962/2024 MOHANTY 25 FILED .2. PAGE NO. 49 NOT LEGIBLE

b LaxiaRaYAN a0 ERECEITTSHOWING SERVCOPY 10

ABLAPL/29076/2024 PATEL 25 : '

. o o prvsan aamios- CRECHITSTONTNG SERVCONY T0

BLAPL/29183/2024 ROUTRAY 25 ’ :
1.Annexure -5 not attested true copy . 2 .In

7 D-CMP/41340/2024 |[LRASHANTA 2024-09-| . riificate part of ¢ .m .p and I .A ,in place of
KUMAR NAYAK 25 . i . .
oriya document itis furnished oriya FIR .
. Loumaraan aamios- CRECHITSIONING SERVCOPY 10

BLAPL/29084/2024 |PATEL 25 ’ :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

9 D- DEEPAK KU 2024-09- ANNEXURES NOT FILED.

BLAPL/28074/2024 |SAHOO 25
1. Trial court not correctly reflect in cause
title, as per rejection order . 2. page
nos.7,8,11, 12 are not neatly legible

D- SASWAT KUMAR  [2024-09- .

10 CRLMC/28590/2024 |ACHARYA 25 1. Certified copy of annex-3 not filed.
" N RN 20aas. CRECEIT SIONING SERVCOPY To
BLAPL/29118/2024 |SAHOO 25 : :

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

12 CONTC/41376/2024 ADV. 75 AG/CG/IT/CT/ETC.NOT FILED.
SOMANATH 2024-09-|1.Paragraphs as per the petition and I.A. not
13 D-WP(C)/41212/2024 MISHRA 25 correctly furnished in declaration.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
14 ABLAPL/29134/2024 SOUGAT DASH 75 AG/CG/IT/CT/ETC.NOT FILED.
15 D- SWAGATIKA 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/29163/2024 |SAHOO 25 AG/CG/IT/CT/ETC.NOT FILED.
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Name of the trial court not correct in
synopsis and cause title as per rejection order
16 D- RAJAT KUMAR 2024-09- |put up for S.R after properly arrange and
CONTC/36514/2024 |PANDA 25 pagination of the annexure as per index
D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
17 CONTC/A41127/2024 ADV. )5 AG/CG/IT/CT/ETC.NOT FILED.
. o o RANAN 202405 ERECEITTSHOWING SERVCOFY 10
BLAPL/29068/2024 |DAS 25 : :
6-RECEIPT SHOWING SERV.COPY TO
19 D- BISWARANJAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/28871/2024 DALAI 25
Page8 not page marked.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
20 D-WP(C)/41307/2024 BEHERA 1 75
Page no 50,51 ,52 not legible .
6-RECEIPT SHOWING SERV.COPY TO
- AN . AGCGITCTETCNOT LD
BLAPL/29213/2024 |\CHANDRA GHADEI 25 FURNISHED ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
SIDDHARTH 2024-09-

22 D-WP(C)/41461/2024 PRASAD MISHRA |25 AG/CG/IT/CT/ETC.NOT FILED.
- suimNSy e, SRECEIFTSHONING SERVCORY o
BLAPL/29154/2024 |SEKHAR DASH 25 ' '

D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
24 BLAPL/28902/2024 ASIT KUMAR JENA 25 AG/CG/IT/CT/ETC.NOT FILED.
. o AN ST a2k op- ERECEIRT SHOWING SERVCOFYT0
BLAPL/28993/2024 |PAUL 25 : :
6-RECEIPT SHOWING SERV.COPY TO
26 D-WP(C)/41170/2024 KUNAL KUMAR  2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 25
Page no 50 not page marked .
D- 2024-09- (0-RECEIPT SHOWING SERV.COPY TO
27 CONTC/A1177/2024 ADV. )5 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- SUMIT SEKHAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28958/2024 \PATTANAIK 25 C.T.Case No not correctiy furnished as per
Rejection order.
- BT AN, 20 ERECEIFT SHONING SERVCOPY o
CRLMC/28941/2024 MOHANTY 25 : '
30 D- DEBA KUMAR 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/28969/2024 RATH 25 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE TITLE.
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1. provision not correctly reflected in the

petition. 2.As per index annex.2 not reflected

in the petition

6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|11-NEAT,LEGIBLE ATTESTED

31 D-WP(C)/41261/2024 NIRANJAN NAYAK 75 ANNEXURES NOT FILED.

Neat copy of p- 50 to 55 to be filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

32 E'L APL/28985/2024 IS&%I&BAI?SZQH %224'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT

33 D-WP(C)/40977/2024 DEEPAK KUMAR [2024-09- FURNISHED.

PANI 25
1.Annexure-2 not attested as true
copy.2.Rs.1.10p not paid on c.copy of
Annexure-4
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
34 D- RAJAKISHORE 2024-09-(10-SUBJECT CODE NOT
BLAPL/29036/2024 |SAHOO 25 FURNISHED/INCORRECTLY
MENTIONED
Nomenclature not correct in sl. no.5 of
affidavit.
. o susiaNTA aneas. CRECEIT SHOWING SERCOPY To
ABLAPL/29269/2024 KUMAR PRADHAN |25 ) )

w D SOUMYA RANIAN 2024-09- (0t ot 0 T RILED,
BLAPL/29070/2024 |DAS 25 ) )

y D JUGALAKISHORE 2024-09-00 L 0o e bD,
BLAPL/28909/2024 |PANDA 25 ) )
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

38 BLAPL/28955/2004 SOMIJEET DAS 25 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

39 ABLAPL/29127/2024 BISWAIJIT NAYAK 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

40 D- RAKESH KUMAR  2024-09-|11-NEAT,LEGIBLE ATTESTED

ABLAPL/29078/2024 \DAS 25 ANNEXURES NOT FILED.
page nos. 15 to 17 not neatly legible.
41 D- SUDHANSU 2024-09-|7-VAKALATNAMA NOT PROPERLY
BLAPL/28248/2024 |KUMAR SETHY 25 STAMPED,EXECUTED,ACCEPTED.
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Translated copy of Hindi version not
mentioned in undertaking.Lower court
wrongly mentioned in cause title , petition
index and Book mark. .Name of advocate not
in capital letter in V.nama.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
42 CONTC/41138/2024 ADV. 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
43 E'L APL/29055/2024 &?ﬁﬁ@l SANKAR %224'09' INSTEAD OF REQUIRED IT HAS BEEN
FURNISHED REBURIED IN THE
UNDERTAKING OF CERTIFICATE IN
AFFIDAVIT.
. o sxrvaorats aasop. ERECEIT SHOWING SERUCOFY 10
BLAPL/29050/2024 |PANDA 25 : :
DHANESWAR 2024-09-|.Receipt Showing Serv.copy To School and
45 D-WP(C)/40412/2024| g p iR A 25 Mass Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|11-NEAT,LEGIBLE ATTESTED
46 CRLMP/28968/2024 SATYAJEET ROUT 25 ANNEXURES NOT FILED.
PAGE NOS.10 AND 13 NOT LEGIBLE 2.
IN AFFIDAVIT DEPONENT SIGNATURE
NOT MADE
6-RECEIPT SHOWING SERV.COPY TO
47 D- ABHAYA KUMAR  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29253/2024 | PARIDA 25
1.Page no.7 not legible.
6-RECEIPT SHOWING SERV.COPY TO
GOPAL KRUSHNA [2024-09-
48 D-WP(C)/41245/2024 NANDA 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR [2024-09-
49 D-WP(C)/41333/2024 MAHAPATRA 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
50 D- SURYAKANTA 2024-09-|1. C.T.Case No.598 of 2024 in the prayer not
ABLAPL/29240/2024 DASH 25 mentioned on the cause title.2.F.I.R.No0.328
of 2024 under Annexure-1 not tally with
para-2 of the petition.3. Page nos.8 to 11 not
neat and legible.
. b soEcNADA  aamios- CRECHPTSHONING SERVCOY T0
ABLAPL/29069/2024 MAHAPATRA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
57 D- UDIT RANJAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29263/2024 JENA 25
1.Page nos. 11, 12, 17, 18 not neat legible.
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s D SHASHI BHUSAN - 2024-09- (0 it T ONOT FILED.
CONTC/41203/2024 |JENA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 2024-09-

54 D-WP(C)/40979/2024 MOHANTY 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

55 D- RAMANI KANTA  2024-09- | AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/28750/2024 |PATTANAIK 25
1. Authentication fee Rs.4.40/- to be paid.
1. Status of parties in court below not stated.

56  |D-RSA/40691/2024 ﬁ%%i%l\;TA %224_09_ 2. Number of suit appears to be wrong in
prayer.
6-RECEIPT SHOWING SERV.COPY TO

57 D-CRLA/29229/2024 SAROJ KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

PADHY 25
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

58 D-WP(C)/41026/2024 KAJAL SAHOO 25 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

59 D- AMIT KUMAR 2024-09-|7-VAKALATNAMA NOT PROPERLY

ABLAPL/29056/2024 NATH 25 STAMPED,EXECUTED,ACCEPTED.
Swearing affidavit for all petitioners not
mentioned in declaration .Welfare fund of
Rs. 50 /- not paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

60 D-WP(C)/41329/2024 E:I?II){;‘NARAYAN %224_09_ FURNISHED/INCORRECTLY
MENTIONED
Age ops. 2 to 12 not furnished .

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

61 CONTC/40276/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

PRADEEP KUMAR [2024-09-

62 D-WP(C)/41327/2024 MAHAPATRA 25 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-09-

63 D-WP(C)/41304/2024 NAYAK 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUNSHINE ANAND [2024-09-

64 D-WP(C)/40414/2024 SWAIN 25 1.Legible copy of page-37 and 39 to be
filed.2.Deficit court fee of Rs.6/ not paid on
cause title of writ petition.
6-RECEIPT SHOWING SERV.COPY TO

SOUMIK SPANDAN [2024-09-

65 D-WP(C)/41165/2024 TRIPATHY 75 AG/CG/IT/CT/ETC.NOT FILED.

66 D- BINI MISHRA 2024-09-|6-RECEIPT SHOWING SERV.COPY TO

CRLREV/29086/2024 25 AG/CG/IT/CT/ETC.NOT FILED.
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Good ground certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
o D- KURESH PRASAD 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29039/2024 |DASH 25 Index not filed in [.A. as per annex.1
described in the [.A.petition.
6-RECEIPT SHOWING SERV.COPY TO
68  |D-WP(C)/41167/2024 }DI%ANSU SEKHAR %224'09' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
69 ABLAPL/29105/2024 CHHABI BEHERA 25 AG/CG/IT/CT/ETC.NOT FILED.
1. Name of the Father of the deponent on
affidavit not furnished.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
70 RVWPET/41273/2024 RKKANUNGO 25
Index not filled in,(i1)Synopsis not signed
6-RECEIPT SHOWING SERV.COPY TO
D- LAXMINARAYAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
71 BLAPL/29080/2004 |PATEL 25 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
72 D-WP(C)/40145/2024 KUMAR 25 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
N b RAENDRA . ERECEITTSHOWING SERVCOPY 10
ABLAPL/28836/2024 NARAYAN ROUT |25 : :
6-RECEIPT SHOWING SERV.COPY TO
SANTOSH 2024-09-
74 D-WP(C)/37545/2024 ADHIKARI 25 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
75 BLAPL/28893/2024 ARIJEET MISHRA 25 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
76 CONTC/41289/2024 ADV. )5 AG/CG/IT/CT/ETC.NOT FILED.
no D TUKUNAKUMAR - 2024-09- 6.0 T ETONOT FILED. |
BLAPL/29023/2024 MISHRA 25 : :
s D LAXMINARAYAN - 2024-09- 6.0 CT/ETCNOT FILED. |
ABLAPL/29239/2024 |PATEL 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 10-SUBJECT CODE NOT
79 D-WP(C)/41282/2024 MOHIT AGARWAL 25 FURNISHED/INCORRECTLY
MENTIONED
Subject code not furnished in cause title.
KISHORE 6-RECEIPT SHOWING SERV.COPY TO
20 D- CHANDRA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/28973/2024 |RAJGURU 25
MOHAPATRA page9 not neat.
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6-RECEIPT SHOWING SERV.COPY TO
GOPAL KRUSHNA [2024-09- AG/CG/IT/CT/ETC.NOT FILED.
81 D-WP(C)/41242/2024 NANDA )5
1.Hologram of Rs.50/- to be paid in V.nama
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
82 ABLAPL/29179/2024 S.S.RAY (2) 25 AG/CG/IT/CT/ETC.NOT FILED.
o b NRUSNGI  boas SRECEITSHOWING SERVCOPY 10
CRLMA/29197/2024 |CHARAN ROUT 25 : :
6-RECEIPT SHOWING SERV.COPY TO
84  |D-WP(C)/41056/2024 ll\j/IAAé\I}‘IA‘SH RANJAN %224'09' AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
5 b SuRvAKANTA  prneas. CRECEIT SHOWING SER CorY o
ABLAPL/29007/2024 DWIBEDI 25 ) ’
p.s. no, not reflected in the declaration of
affidavit.
This case related to sexual offence,the name
SANKARACHARYA [2024-09- |of victim/informant may be deleted from the
86 D-CRLA/29191/2024 CHOUDHURY 25 appeal memo as per the standing order
3/2024 and put up for S.R. thereafter
. b oADK a2 RECEIPT SHOWING SERVCOPY 10
CRLMC/28936/2024 |MANSING 25 : :
. b ssroeswar neas. CRECEIT SHOING SERYCONY 10
BLAPL/29147/2024 |BEHERA 25 : :
3-AUTHENTICATION FEE IS
DEFICIENT.
D- 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
89 lcmaPL/41169/2024 [PTTAMBAR PATRA 1y AG/CG/IT/CT/ETC.NOT FILED.
1.AU FEE Rs 2.25p.be paid on anx.1
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
GANESH PRASAD [2024-09-|7-VAKALATNAMA NOT PROPERLY
20 D-WP(C)/41326/2024 SAMAL 25 STAMPED,EXECUTED,ACCEPTED.
Welfare fund fee of Rs 50/- to be paid .
6-RECEIPT SHOWING SERV.COPY TO
LAMBODAR 2024-09-
91 D-WP(C)/41386/2024 PRADHAN 25 AG/CG/IT/CT/ETC.NOT FILED.
, b TR o ERECEIT SHOWING SERVCOPY 10
ABLAPL/29062/2024 |SAHU 25 ’ :
6-RECEIPT SHOWING SERV.COPY TO
RAGHUNATH 2024-09-
93 D-WP(C)/41275/2024 BISWAL 75 AG/CG/IT/CT/ETC.NOT FILED.
94 D- SARATHI JYOTI 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/29216/2024 MOHANTY 25 AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
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1.Signature of the petitioner on V.Nama not
tally with cause title.
3-AUTHENTICATION FEE IS
DEFICIENT.
10-SUBJECT CODE NOT
PRAMOD KUMAR [2024-09- FURNISHED/INCORRECTLY
95 D-CMP/40990/2024 PADHEE )5 MENTIONED
Annexure -4 not marked . 2 ,Authentication
fees not paid on annexure -3 .
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
96 CONTC/41130/2024 ADV. 75 AG/CG/IT/CT/ETC.NOT FILED.
07 D MANAS KUMAR  2024-09- (500 2 ot O FILED,
BLAPL/29015/2024 |CHAND 25 ) )
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
03 D- SWETAMBARA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/28979/2024 |PUROHIT 25
1. Court fee Rs.6/- to be paid. 2. Page no. 13
not legible.
6-RECEIPT SHOWING SERV.COPY TO
99 D- ADV. 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/41324/2024 ) 25
PAGE NO.10 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
100 [D-WP(C)/41235/2024 [SANIB KUMAR - 2024-09-1, 0 61y T/ETC NOT FILED,
RATH 25
6-RECEIPT SHOWING SERV.COPY TO
101 D- SUSANTA KUMAR [2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29112/2024 | TRIPATHY 25
1. Page no.9 not neat.
102 D- ADV 2024-09-|The name of father of petitioner wrongly
CONTC/41395/2024 ) 25 mentioned in affidavit
6-RECEIPT SHOWING SERV.COPY TO
103 D- GOPAL KRISHNA [2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29004/2024 |NAYAK 25 8-CAUSE TITLE NOT IN ORDER.
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-09-
104 |D-WP(C)/41270/2024 BEHERA 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN [2024-09-
105 | D-WP(C)/41252/2024 MOHANTY 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIJAYA KUMAR 2024-09-|11-NEAT,LEGIBLE ATTESTED
106 ID-WP(C)/41306/2024 | A 25 ANNEXURES NOT FILED.
Neat copy of page 50 to 54 to be filed
107 |D-WP(C)/41246/2024 SUBHADUTTA 2024-09- |1-COURT FEE IS DEFICIENT.
ROUTRAY 25 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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D court fee of rs 6/ to be filed.
" o sHARAT BN 25 RECEIRT SHOWING SERUCOFY 10

BLAPL/28998/2024 |ROUTRAY 25 ) )

b. 502409 [6-RECEIPT SHOWING SERV.COPY TO

109 BLAPL/29157/2024 MAHES DAS 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SIDHESWAR 2024-09-

110 |D-WP(C)/41168/2024 MALLIK 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

111 |D-WP(C)/40978/2024 AMIT PATTNAIK %224'09' TRANSLATED COPY NOT FILED
1Synopsis and date charts are not
alphabetically page marked.2.Provision of
law not furnished in [.A.
6-RECEIPT SHOWING SERV.COPY TO

112 D- ADV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/41213/2024 ’ 25
Provision of law not furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

13 D- AMLAN SHAKTI  [2024-09-

ABLAPL/29267/2024 |PAUL 25 1.Authorization with regards to swear the
affidavit on behalf of the other petitioners not
furnished
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

5024.09. [FURNISHED/INCORRECTLY
114 |D-WP(C)/41478/2024 MANOJ VERMA 25 MENTIONED
1.Paragraphs as per the petition not correctly
furnished in declaration.2.Page no.34 not
neat and legible
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-09-
115 |D-WP(C)/40416/2024 BEHERA 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIBEKANANDA 2024-09-
116 |D-WP(C)/41262/2024 BHUYAN 25 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
o AR aasos ERECEIT SHOMING SERCOry 10

ABLAPL/29066/2024 |SAHU 25 : :
Heading of the declaration not furnished in
affidavit.

D- 2024-09- (0-RECEIPT SHOWING SERV.COPY TO

118 CONTC/41192/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-09-
119 |D-WP(C)/41316/2024 KUMAR SAHOO 125 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
120 |D-WP(C)/41335/2024 MAHAPATRA 75
1.Legal Asst.Welfare Fund of Rs.10/- Not
Paid On V.Nama
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
121 ABLAPL/29095/2024 AVIRAM PATRA 25 8-CAUSE TITLE NOT IN ORDER.
1. Occupation of the deponent on affidavit
not furnished. 2.P.S.Case No0.139/2022 under
Annexure-1 not tally with Index.
6-RECEIPT SHOWING SERV.COPY TO
BRAJA KISHOR 2024-09-
122 | D-WP(C)/41311/2024 PANDA 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JYOTIRMAYA 2024-09-
123 | D-WP(C)/41240/2024 PRASAD BEHERA |25 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
124 CONTC/41109/2024 ADV 75 AG/CG/IT/CT/ETC.NOT FILED.
o D suraNTAKUNAR 229 RECEITSHOWING SERVCOY T0
BLAPL/28989/2024 |DALAI 25 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
126 D- KARUNAKAR 2024-09- STAMPED,EXECUTED,ACCEPTED.
BLAPL/29077/2024 |NAYAK 25
1. Page nos.14 and 15 not properly
rotated.2.Seal and Signature of the Jail
Authority not furnished on V.nama.
" L astoRs aumios- CRECHITSHOING SERVCONY T0
BLAPL/28965/2024 |PANDA 25 ) )
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
128 CONTC/40898/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
D- SUSANTA KUMAR [2024-09- .
129 1.Copy of Trial Court Judgement / Order -
CMAPL/41214/2024 |DASH 25 Net copy filed-c.copy be filed. 2. Petitioners
were not parties in writ petition.
3.Provisional of Law Seems to be incorrect.-
Further SR shall be made after defect no.1 is
removed. 4.Code not indicated.
6-RECEIPT SHOWING SERV.COPY TO
PRAMOD KUMAR [2024-09-
130 | D-WP(C)/41377/2024 KUANR 25 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
131 CONTC/40902/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
132 D- PRASANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29143/2024 KUMAR NANDA 25
Page 9 and 11 not partial neat.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
D- ASHOK KUMAR 2024-09- . . .
133 1-Authorisazation with regard to swear the
CRLMC/26270/2024 |BEHERA 25 affidavit on behalf of other petitioners not
furnished,2-Thumb impression of petitioner
no.4 not attested in vakalatnama
6-RECEIPT SHOWING SERV.COPY TO
134 |D-WR(C)/41412/2024 ¢ ooy ST RANIAN12024-09-1s 60611/ T/ETC. NOT FILED.
SUTAR 25
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 11-NEAT,LEGIBLE ATTESTED
135 |D-WP(C)/41355/2024 AMIT KUMAR SAA 75 ANNEXURES NOT FILED.
30-OTHER DEFECT (IF ANY)
1.Page no.11 is not neat and legible.
e 2 BISWARANIAN  2004-09- 0oy LB TONOT FILED,
ABLAPL/29119/2024 DALAI 25 : ’
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
137 |D-WP(C)/41251/2024 ROUTRAY 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- SAMVIT 2024-09-
138 BLAPL/29235/2004 |MOHANTY 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ACHYUTANANDA [2024-09- AG/CG/IT/CT/ETC.NOT FILED.
139 |D-WP(C)/41336/2024 PATTANAIK 75
1.Page Nos.42 and 48 Are Not Legible
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
DEEPALI 2024-09-
140 ID-MATA/41236/2024 |y 1 1 APATR A 25 1.Period of Delay 166 days delay.
2.Authentication fee due on the (a) Copy of
Trial Court Judgement Rs 2/. paid. Decree
Rs. 4.50 not paid
141 |2 AMIT PRASAD 2024-09- ig/li:(égig/TcsT}/IgT\zlggnglli‘égOPY o
CONTC/41216/2024 |BOSE 25 : ’
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR 2024-09-
142 |D-WP(C)/41334/2024 MAHAPATRA 75 AG/CG/IT/CT/ETC.NOT FILED.
o P papapiy . CRECHITSIONING SERYCOY TO
BLAPL/29155/2024 |SAHU 25 ) ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
MANORANJAN 2024-09-|10-SUBJECT CODE NOT
144 ID-WR(C)/4131412024 p \ pypyy 25 FURNISHED/INCORRECTLY
MENTIONED
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SOUMYA RANJAN 2024-09-|11-NEAT,LEGIBLE ATTESTED
145 |D-WP(C)/31244/2024 |\ s HANTY 25 ANNEXURES NOT FILED.
Neat copy of pg -15 to 21 to be filed.
v D U RATA prmios- CRECHIPTSHONING SERVCON T0
BLAPL/29022/2024 |PANDA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
147 | D-WP(C)/40772/2024 ;g%‘}NTA KUMAR 3224'09' AG/CG/IT/CT/ETC.NOT FILED.
1.Receipt Showing Serv.copy To School and
DHANESWAR 2024-09- Mass Education not Filed. 2. Annexs.3 and 4
148 |D-WP(C)/40413/2024 BEHERA 25 not properly placed as per the index and
petition.
6-RECEIPT SHOWING SERV.COPY TO
o D GYANA RANJAN  2024.09.AG/CG/NT/CT/ETC.NOT FILED.
BLAPL/29001/2024 \DHAL 25 Page no. 42 to 45, 48 and 50 to 52 not
properly scanned.
o o DuRGAmRASAD anmics- CRECHITSHONTNG SERVCONYT0
ABLAPL/29137/2024 DHAL 25 : :
DEBASIS 2024-09- |Page No.32 to 38,46,47 and 48 neat copy not
151 ID-WA/40806/2024 |\ 1 GHAPATRA,A.S.C 25 filed.
ALOK KUMAR 2024-09-|Address of opp .party 10 and 11 NOT
152 |D-CMP/40462/2024 MOHANTY 25 FURNISHED .
6-RECEIPT SHOWING SERV.COPY TO
JAGAMOHAN 2024-09-
153  |D-WP(C)/41230/2024 PATTANAIK 75 AG/CG/IT/CT/ETC.NOT FILED.
“ mARANIAN 202, CRECEIETSHONI G SERVCOPY T
ABLAPL/29121/2024 DALAI 25 : :
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
155 D- JITENDRA KUMAR [2024-09-|FILED
CRLREV/29030/2024 MISHRA (2) 25
1.Copy of Trial Court Judgement / Order -
Photocopy filed-Authenticated copy be filed.
o o Looumraan aamios- CRECHITSHONING SERVCON T0
BLAPL/29072/2024 |PATEL 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1. ANNEXURE-6 IN BOOKMARKS
INDEX AND INDEX NOT CORRECTLY
PAGE MARKED.2.MOBILE NUMBER OF
157 |D-WP(C)/40976/2024 g1t SHANKER 202409141 | THE COUNSEL IN VAKALATNAMA
NOT FURNISHED.3THE NAME OF THE
OPP.PARTIES IN VAKALATNAMA NOT
MENTIONED.4. THE NAME OF THE
OPP.PARTIES NOT CORRECTLY
FURNISHED IN INDEX,BOOKMARKS
INDEX,SYNOPSIS,DATE CHARTS.
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6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
158 |BLAPL/29000/2024 'EETENDRASAHU |,
page 10 not properly rotated.
6-RECEIPT SHOWING SERV.COPY TO
159 D- BIDYALOK 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/29054/2024 MOHAPATRA 25
1A n0.902/24 filed without affidavit.
CRLMP/28874/2024 |SAHOO 25 ) ’
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
161 |D-CRLA/29257/2024 |DEVASHIS PANDA 75 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
o P Laravax ameas. SRECETT SHOWING SER.Cory 10
ABLAPL/29242/2024 |\PATEL 25 ) )
1.Name of the Father of the deponent on
affidavit not correctly furnished.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
163 D- SUSHANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29188/2024 |KUMAR JOSHI 25
1. Page no.5 not available in the petition.2.
Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL
D- SUDEEP KUMAR  2024-09- LETTERS/ENROLMENT NUMBER NOT
164 CRLMC/28775/2024 |SARANGI )5 INDICATED WHEREVER SIGNATURE
OF SUCH ADVOCATE APPEARING IN
THE PETITION/APPEAL/APPLICATION
1. Age of the petitioner in cause title not tally
with affidavit.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
165 CONTC/41131/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|11-NEAT,LEGIBLE ATTESTED
166 | ABLAPL/29176/2024 AMITAV TRIPATHY |, ¢ ANNEXURES NOT FILED.
Page no. 7 and 8 not neat.
o P SN 2mkos- CRECEIRT SHOWING SERICOPYT0
ABLAPL/29010/2024 | DWIBEDI 25 : ’
6-RECEIPT SHOWING SERV.COPY TO
168 |D-WP(C)/41159/2024 000 FUMAR §224'O9' AG/CG/IT/CT/ETC.NOT FILED.
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o o soummacs  humeas L ECEITSHONING SERVCONY T0
ABLAPL/28912/2024 KUMAR DASH 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Deficit Court fee of Rs.6/ to be paid on
SUNSHINE ANAND [2024-09- |cause title of writ petition.2.Legible copy of

170 ID-WP(C)404152024 | gywa Ny 25 page-36 and 38 to be filed.3. Number of
Paragraphs and grounds in declaration of
affidavit not mentioned.4.date mentioned in
Annexure-2 does not tally with averment of
writ petition,bookmarks index and index.
6-RECEIPT SHOWING SERV.COPY TO

SIDDHARTH 2024-09-

171  |D-WP(C)/41467/2024 PRASAD MISHRA 125 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-
172 MANOJ VERMA
ABLAPL/29258/2024 25 1.After Sl.no.5 of the affidavit Para 1 to 13
not correctly furnished.
- P SARADAPRASAD a2 ERECEPTSHOWING S COY T
CRLMC/28975/2024 \DASH 25 : :
174 ID-WP(C)/36705/2024 giISTTA RANJAN 2924051 Subject Code Not Furnished .
s D o kAR aomios- CRECHPTSHONING SERVCON T0
CRLMC/29038/2024 |BEHERA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
SOUMENDRA 2024-09-

176  |D-WP(C)/41401/2024 PATTANAIK 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

g D ARATBHUSAN anmean o6 Comt i e Bl o o
furnished Cause Title and Petition.As per
standing order no3 dated 9.7.2024 the name
of victim shall not be mentioned in the
petition.
6-RECEIPT SHOWING SERV.COPY TO

178 |D-WP(C)/41106/2024 giISTTA RANAJAN 3(5)24_09_ AG/CG/IT/CT/ETC.NOT FILED.

9 D RAJENDRA.  2004-09- 0 o LT ONOT FILED, |

ABLAPL/28835/2024 NARAYAN ROUT 25 : :
D- 2024-09-| ., . .

180 RPFAM/41501/2024 MITALEE JESTHI 75 This may be registered as C.R.L.M.P.
9-PROVISION OF LAW NOT

181 D- SARAT CHANDRA [2024-09- FURNISHED ON TOP OF CAUSE TITLE.

ABLAPL/28974/2024 MEKAP 25
provision not correct.
182 |D- INYANANANDA  [2024-09-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/29043/2024 |PANDA 25 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE TITLE.
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PROVISION NOT CORRECT.
o o sarvnxaraan s RECETSHONING SERVCONY T0
BLAPL/29145/2024 'MISHRA 4 25 : :
6-RECEIPT SHOWING SERV.COPY TO
502409 [AG/CG/IT/CT/ETC.NOT FILED.
184 |D-WP(C)/41379/2024 AMITAV TRIPATHY
25 : ..
Paragraph of writ petition not correctly
numbered.
b. 502409 [6-RECEIPT SHOWING SERV.COPY TO
185 BLAPL/28828/2024 SWARAJ PATEL 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
a6 D- AMLAN SHAKTI  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29266/2024 PAUL 25 1.G.R.Case No.not furnished in the cause
title Para-1 and prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
187 D- RAJAT KUMAR 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29247/2024 PANDA 25
1. Page no.12 not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DINESH KUMAR  2024-09-|10-SUBJECT CODE NOT
188 ID-WP(C)/4065012024 b\ Np A 25 FURNISHED/INCORRECTLY
MENTIONED
PRAVAT KUMAR  [2024-09-|.Receipt Showing Serv.copy To School and
189 ID-WP(C)/40039/2024 PANDA 25 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
PANCHANAN 2024-09-
190 |D-WP(C)/41370/2024 SAHOO 25 30-OTHER DEFECT (IF ANY)
1. Synopsis and date charts are not
alphabetically paginated. 2.Paragraph of writ
petition not correctly numbered. 3.Legible
copy of page -22 and 25 to be filed. 4.The
name of the counsel in capital letters in
vakaltnama not furnished.
14-NOT PROPERLY INDEXED.
D- 2024-09-
191 GOURAV DASH
TRP(C)/41283/2024 25 Synopsis and date chart not page marked.
192 |2 ABHAYA KUMAR 12024-0- igfc%E/ig/TcsflngvglggTslglli\égopY o
BLAPL/29110/2024 |PARIDA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
D. T . 502409 AG/CG/IT/CT/ETC.NOT FILED.
1935 |BLAPL/28939/2024 |ACHARI 25 9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE TITLE.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT
194 D- SAUMYA RANJAN 2024-09- FURNISHED ON TOP OF CAUSE TITLE.
ABLAPL/28987/2024 PRADHAN 25 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
provision not correct as per date chart.
6-RECEIPT SHOWING SERV.COPY TO
NITYANANDA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
195 |D-CRLA/29064/2024 MOHAPATRA 75
1. Code Wrongly indicated 2. Page nos.35
and 36 not properly inserted
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
196 D- JUGALA KISHORE [2024-09- FURNISHED/INCORRECTLY
CRLMC/29006/2024 |PANDA 25 MENTIONED
1. Subject code not correctly furnished in
Index.
6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 2024-09-
197 |D-WP(C)/41482/2024 MOHANTY 25 AG/CG/IT/CT/ETC.NOT FILED.
108 |- PRAVATKUMAR  2024:09- 0 R e me e mentioned the
BLAPL/28951/2024 INAYAK 25 ..
petition copy)
6-RECEIPT SHOWING SERV.COPY TO
GANESH PRASAD 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
199 | D-WP(C)/41330/2024 SAMAL 75
Welfare fee of Rs 50/- to be paid .
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
200 BLAPL/29114/2024 ANITA SAHOO 75 AG/CG/IT/CT/ETC.NOT FILED.
201 | JYOTIRMAYA 2024-09- ig/li:(é?/ig/TcsT}/Ié)T\zlggnglli‘égOPY 1o
ABLAPL/29256/2024 |SAHOO 25 : ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
200 D- KULDEEP 2024-09-|9-PROVISION OF LAW NOT
BLAPL/29034/2024 MOHANTY 25 FURNISHED ON TOP OF CAUSE TITLE.
provision not correct.
0 D AMULYARATNA  2024-09- (00 i r T ONOT FILED.
BLAPL/29158/2024 |PANDA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 502409 [AG/CG/IT/CT/ETC.NOT FILED.
204 |D-WP(C)/41339/2024 CHANDRA SAHU 15
1.Name and address of the petitioners no. 2
to 19 are not furnished in v.nama
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
205 |D-WP(C)/41248/2024 E/I%%Ifﬁ%‘“NJAN %224'09' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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JUDHISTHIR 2024-09-|1.Period of Delay 42 days delay 2.Appellant

206 |D-WA/40823/2024 SAHOO 25 fathers surname not mentioned in cause title
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

207 |crRLMC/2873412024 [TILARA 25
1. Page nos 10 and 11 not legible.

D- 2024-09- As per standing order no -3 dated 9.7.2024

208 ABLAPL/28997/2024 AMITAV TRIPATHY 25 the name of the Vlctlm/mother guardian shall
not mentioned the petition copy.

D- SASWAT KUMAR  [2024-09- .

209 CRLMC/28588/2024 |ACHARYA 75 1. Certified copy of annex-3 not filed.
210 2 TRTH KUMAR 2024-09- igjﬂ:c(é%gcs%f/l&vgggTs?E\égopY o
ABLAPL/29152/2024 |SAHU 25 : :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1 D- SURYAKANTA 2024-09-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/29005/2024 DWIBEDI 25 ANNEXURES NOT FILED.
page nos. 9, 10 not neatly legible.
- sk KEsAR 22k op-ERECEIT SHOWING SERVCOFY 10
BLAPL/29126/2024 |RAJ 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-

213 CONTC/41380/2024 ADV. 25 1. Age of the petitioners not tally with the
cause title in writ petition 2. Paragraph no. is
left blank in certificate of affidavit
6-RECEIPT SHOWING SERV.COPY TO

214  |D-WP(C)/41322/2024 Sg?}ﬁA RANJAN %224_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SAUBHAGYA 2024-09-
215 |D-WP(C)/41253/2024 KUMAR SAMAL 125 AG/CG/IT/CT/ETC.NOT FILED.
MIHIR KANTA 2024-09-|The nomenclature of this case may be

216 |D-WP(C)/41234/2024 RATH 75 CRLMP.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

217 |D-WP(C)/41287/2024 MOHIT AGARWAL 25 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

218 BLAPL/29106/2024 CHHABI BEHERA 75 AG/CG/IT/CT/ETC.NOT FILED.

o o BRI PRASKD  aakop- ERECEI SHONING SERUCOFY 10

ABLAPL/29190/2024 NANDA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29071/2024 BHANJADEO 25 :
1.Code no not correct in index. 2.page n0.36
not neatly legible.
221 |D- HIMANSHU 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/29251/2024 SEKHAR MISHRA 25 AG/CG/IT/CT/ETC.NOT FILED.
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1.Paragraphs as per the petition not correctly
furnished in declaration.
6-RECEIPT SHOWING SERV.COPY TO
D- ASUTOSH 2024-09-
222 BLAPL/28911/2024 | TRIPATHY 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- GOPAL KRISHNA  2024-09- 8-CAUSE TITLE NOT IN ORDER.
223 BLAPL/29011/2024 NAYAK 25 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Page no. 9 not neat.
224 P SUDEEP KUMAR  2024-09- (000 oo O G P FILED,
BLAPL/28934/2024 |SARANGI 25 : :
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
225 |D-WP(C)/41432/2024 MOHANTY (1 ’s
(1) 1.Paragraphs as per the petition not correctly
furnished in declaration.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
226 ABLAPL/29052/2024 DEVASHIS PANDA 25 AG/CG/IT/CT/ETC.NOT FILED.
o P DIPTIRANIAN . 2024-09- 6o T ONOT FILED, |
CRLMC/28861/2024 |BHOKTA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
228 |D-WP(C)/41224/2024 SANJIB KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
RATH 25
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
229 |D-WP(C)/41357/2024 AMIT KUMAR SAA 5224'09' 30-OTHER DEFECT (IF ANY)
1.Address of the petitioner in writ petition is
not tally with affidavit. 2.Page no.9 and 11
are not neat and legible. 3.Annexure no. 2 is
not marked in page no.11
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
230 |D-WP(C)/41247/2024 ROUTRAY 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- LAXMINARAYAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29075/2024 |PATEL 25 .
1. Annexure-1 not properly page marked in
Index.
32 P KHAGESWAR  2024-09- L0 O G b b,
CRLMP/29171/2024 \BEHERA 25 : :
3-AUTHENTICATION FEE IS
DEFICIENT.
DEO KUMAR 2024-09-
233 |D-CMP/40989/2024 AJMERIA 25 1 .Authentication fees not paid on annexure-
3.2.L.A.W Ffeesand HC AW .S fees not
paid .
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1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-09-
234 |D-WP(C)/40805/2024 BEHERA 25 AG/CG/IT/CT/ETC.NOT FILED.
1 .court fees of Rs .6 / not paid on w .p (¢)
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
235 CONTC/41111/2024 ADV 75 AG/CG/IT/CT/ETC.NOT FILED.
e D oA aamios- CRECHITSHONTNG SERVCON T0
BLAPL/29045/2024 |PANDA 25 : ’
6-RECEIPT SHOWING SERV.COPY TO
237 |D-WP(C)/41228/2024 SANJIB KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
RATH 25
o D praruLs  amios- CRECHITSHONING SERVCONYT0
ABLAPL/29182/2024 KUMAR BISWAL |25 ‘ )
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

239 CONTC/41223/2004 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
GOPAL KRUSHNA [2024-09-

240 |D-WP(C)/41239/2024 NANDA 75 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

241 CRLMC/28908/2024 ARIJEET MISHRA 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT

D- AMULYA RATNA  [2024-09-

242 BLAPL/29164/2024 PANDA 25 FURNISHED ON TOP OF CAUSE TITLE.
1.provision not correct.2. Name of the trial
court not correct as per rejection order.

243 |2 SUSANTA KUMAR  12024-09- Z_(I;FC(ESE/TCST}/IST\ZIESTSEII%SOPY o

ABLAPL/29189/2024 |SAHU 25 : ’
6-RECEIPT SHOWING SERV.COPY TO

» D- AKSHAYA KUMAR. 1024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/28709/2024  [SAHOO 25 Name of the Honble Court not tally with
Rejection order and Cause title.
23-NOMENCLATURE NOT CORRECTLY

PRADEEP KUMAR [2024-09- F URNISHED .

245 |D-WP(C)/40381/2024 KHUNTIA ’5
Put up for SR after correction of
nomenclature as CMP i n stead of wp(c)
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

" D- PRASHANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/29205/2024 KUMAR NAYAK 25 1. Date not correctly reflected in date
chart.2 . Petitioner authorized in declaration as
a deponent not proper.3. Date not furnished
in V.nama.
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6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-09-
247 |D-WP(C)/41113/2024 | 1 P\ b oy 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
248 E'L APL29042/2024 ﬁiggAKAR 3224'09' NAME OF THE COURT LEARNED NGN-
JMFC,RAJANAGAR TO BE REFLECTED
IN THE PETITION ,AS PER REJECTION
ORDER.
o MANAS KUMAR. 202400 € RECEIPE SHOWING SERVCOPY 10
BLAPL/28947/2024 |CHAND 25 : :
D. 5024.09. [6-RECEIPT SHOWING SERV.COPY TO
250 | CRLMP/29098/2024 |SUBRATAMISHRA [ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
51 |D- AMULYA RATNA  [2024-09-|11-NEAT,LEGIBLE ATTESTED
BLAPL/29025/2024 |PANDA 25 ANNEXURES NOT FILED.
Page no. 10 not neat.
o D RAIB LOCHAN 2024 S RECEIPT SHOWING SERVCOPY TO
BLAPL/29128/2024 |PATTNAIK 25 ' :
SANTOSH 5024.09. [0-RECEIPT SHOWING SERV.COPY TO
253 |D-WP(C)/41272/2024 CHANDRA 55 AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI
i D MoTIRMAYA  an2es. S RECEIPTSHOWING SERVCOPY TO
ABLAPL/29255/2024 |SAHOO 25 ' '
DEBASHISHA 2024-09-|.Receipt Showing Serv.copy To School and
255 |D-WP(C)/40743/2024 HOTA 25 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
256 |D-WP(C)/41058/2024 MANAS RANJAN - 12024-09-/ , G/CGAT/CT/ETC.NOT FILED.
DASH 25
6-RECEIPT SHOWING SERV.COPY TO
257 |D-WP(C)/41219/2024 SANJIBRUMAR —12024-09-| \ /0 G/IT/CT/ETC.NOT FILED.
RATH 25
6-RECEIPT SHOWING SERV.COPY TO
SIDDHARTH 2024-09-
258 |D-WP(C)/41447/2024 |00 < A'D MISHRA 125 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
259 |D-WP(C)/41161/2024 | -\ e A NAYAK 125
Legible copy of page-18 and 23 to be filed
260 | BIBEKANANDA - 12024-09- ig/li:(égig/TcsT}/IgT\zlggnglli‘égOPY 10
ABLAPL/29067/2024 MAHAPATRA 25 : :
D. 5024.09. [0-RECEIPT SHOWING SERV.COPY TO
261 | CONTC/411252004 | ADV- 55 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D D siaNKaR  pozeop. AGCIICUEICNOT HLED
CRLMC/28980/2024 |PATEL 25 ) '
1. Page nos 15 to 18,20 and 21 not legible
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o b oA RN . ERECEIFTSHONING SERVCOPY o
ABLAPL/29224/2024 | DASH 25 ‘ :
21-STATUTORY DEPOSIT/AWARDED
D- 2024-09- AMOUNT NOT DEPOSITED.
264 \\vtacA/a1254/2024 |[MAHITOSH SINHA ) ¢
1.Period of Delay 30 days
D. 5024.09. |6-RECEIPT SHOWING SERV.COPY TO
265 CONTC/41378/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED
D- 2024-09- AMOUNT NOT DEPOSITED.
266 MACA/40189/2024 SOMNATH ROY 25
1.Period of Delay 90 days
o b 01 KOAR a0 ERECEFT SHOMING SERVCOPY T
ABLAPL/29238/2024 |PANI 25 ‘ :
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
268 SHANKAR
CRLREV/29125/2024 DASPARIDA 25
Neat copy of pg.19 AND 20 be filed
6-RECEIPT SHOWING SERV.COPY TO
SIDDHARTH 2024-09-
269 |D-WP(C)/41471/2024 PRASAD MISHRA 125 AG/CG/IT/CT/ETC.NOT FILED.
DHANESWAR 2024-09-|.Receipt Showing Serv.copy To School and
270 |D-WP(C)/40411/2024 BEHERA 25 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
SWARUP KUMAR [2024-09-
271  |D-WP(C)/41281/2024 PATNAIK 75 AG/CG/IT/CT/ETC.NOT FILED.
e Kok aoos S ECEITSIOVIG SERVCON T
ABLAPL/29058/2024 BEHERA 25 ) )
6-RECEIPT SHOWING SERV.COPY TO
273 |D-WPR(C)/41117/2024 | AMITABH MISHRA [0+ AG/CGIT/CT/ETC.NOT FILED.
Page Nos.60,65, 66 to 68 Are Not Legible.
o D SATVADRATA e, SRECEIFT SHOMING SERVCOPY o
BLAPL/29048/2024 |PANDA 25 ) )
6-RECEIPT SHOWING SERV.COPY TO
2s D- SANJAY KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29051/2024 PATTANAIK 25 Name of the Adv not mentioned capital letter
in the v.nama.
276 |D- JANAKI KANTA 2024-09-3-AUTHENTICATION FEE IS
CRLMC/28818/2024 MAHAPATRA 25 DEFICIENT.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
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OF ALL THE SIGNING ADVOCATES
NOT INDICATED
1.Subject code not indicated in index . 2 .
Authentication fees not paid on annexure - 2
and 5 . 3 certified copy of F .I .R under
annexure 1 not filed .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
D- 2024-09- TRIAL/APPELLATE COURT ORDER NOT
277 | crRLMC/28847/2004 |KIRTANDANG =, 5 FILED
CERTIFIED COPY OF ANNEXURE -1
AND 3 NOT FILED .
PRASANTA 2024-09- |Date of execution of vakaltnama not
278 ID-WP(C)/41053/2024 KUMAR JOSHI 25 furnished.
o D SUDHANSU  + 2024-09- L0 it T ONOT FILED.
BLAPL/29156/2024 |SEKHAR DASH 25 : :
PRASANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
280 |D-WP(C)/41286/2024 KUMAR 25 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
6-RECEIPT SHOWING SERV.COPY TO
ANANTA AG/CG/IT/CT/ETC.NOT FILED.
281 |2 NARAYAN 2024-09-
CRLMC/28758/2024 25 1. Provision law not correctly furnished.2.
PATTANAYAK . .
Paragraph numbers not correctly furnished in
declaration
b. 502409 [6-RECEIPT SHOWING SERV.COPY TO
282 BLAPL/28900/2024 ASIT KUMAR JENA 75 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
283 ABLAPL/29102/2024 CHHABI BEHERA 75 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO
284 CONTC/41108/2024 ADV 25 AG/CG/IT/CT/ETC.NOT FILED.
o 0 suRvAKANTA  prneos. SRECEIT SHOWING SERCOPY To
BLAPL/28999/2024 |DWIBEDI 25 ’ ’
ARJUNA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
286 |D-WP(C)/41393/2024 CHARANA AG/CG/IT/CT/ETC.NOT FILED.
25
BEHERA
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
287 |D-WP(C)/41274/2024 KUMAR 25 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
- D survaraTs ammeas- S RECEITSHONING SERVCONY T0
BLAPL/29100/2024 |DWIBEDI 25 ’ '
SANTOSH 6-RECEIPT SHOWING SERV.COPY TO
289 |D-WP(C)/41277/2024|CHANDRA %224—09— AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI Page nol5 and 16 not legible .
D. 5024.09.|6-RECEIPT SHOWING SERV.COPY TO
290 CMAPL/41293/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
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D. 5024.09.|6-RECEIPT SHOWING SERV.COPY TO
291 CRLMC/28924/2024 ASIT KUMAR JENA 75 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
292 CONTC/41205/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 20-VERNACULAR CERTIFICATE NOT
293 RPFAM/41278/2024 MD.RIAZ 25 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
BHASKAR 2024-09-
294  |D-WP(C)/41044/2024 SAMANTARAY 25 AG/CG/IT/CT/ETC.NOT FILED.
b D DR aamios- CRECHPTSHONING SERVCONY 10
ABLAPL/28831/2024 NARAYAN ROUT 25 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
296 | D-WP(C)/41323/2024 |SANATAN DAS 75 AG/CG/IT/CT/ETC.NOT FILED.
- omarn koo ERECEIT SHONING SERUCOFY 10
ABLAPL/29265/2024 |PATEL 25 : :
6-RECEIPT SHOWING SERV.COPY TO
298 D- ADV. 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/41135/2024 ’ 25
Page no-6 not available
6-RECEIPT SHOWING SERV.COPY TO
BISWAIIT 2024-09-
299 |\ D-WP(C)/40786/2024 MOHAPATRA 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 11-NEAT,LEGIBLE ATTESTED
300 |D-WP(C)/41354/2024 AMIT KUMAR SAA 25 ANNEXURES NOT FILED.
1.Page n0.10 and 12 to 13 are not neat and
legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
01|t ApLn91sen0ne RAVEETROY [0
1. As per index, Annexure-3 not described in
the petition.
- D it ameas. SRECEIPSIONING SERYCOPY To
CRLMC/28945/2024 |BARIK 25 ) ’
b. 502409 [6-RECEIPT SHOWING SERV.COPY TO
303 BLAPL/28892/2024 ARIJEET MISHRA 75 AG/CG/IT/CT/ETC.NOT FILED.
BHARAT BHUSAN [2024-09-|.Receipt Showing Serv.copy To School and
304 ID-WP(CY41175/2024 |p GuTRAY 25 Mass Education not Filed.
o D sarvamATs  poneos. CRECEIT SHOWING SERY COPY To
BLAPL/29053/2024 |PANDA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
PRANAYA KUMAR [2024-09-
306 |D-WP(C)/41178/2024 MISHRA 25 AG/CG/IT/CT/ETC.NOT FILED.
v D panon aumios- CRECHPTSHONING SERVCON 10
ABLAPL/28992/2024 SWAIN 25 : :
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1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

308 D- SWETAMBARA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC(C/28978/2024 |PUROHIT 25
1. Court fee Rs.6/- to be paid. 2. Page no. 15
not legible. 3. Page nos 12 and 14 not filed.
6-RECEIPT SHOWING SERV.COPY TO

309 |D-WP(C)/41381/2024 PRAMOD KUMAR 12024-09- AG/CG/IT/CT/ETC.NOT FILED.

KUANR 25
6-RECEIPT SHOWING SERV.COPY TO
110 D- SWAGATIKA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29160/2024 [SAHOO 25 Name of the court not properly furnished in
cause title as per rejection order.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
JAGAMOHAN 2024-09-

311 D-WP(C)/40988/2024 PATTANAIK 25 1.W.P.(C) Number mentioned in Annexure-2
and avement of writ petition does not tally
with bookmarks index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-

32 cRLMC/28946/2004 (ANTASAHOO s 1. Subject code not correctly furnished in
affidavit. 2. Parties name and Nomenclature
not furnished in Vakalatnama
10-SUBJECT CODE NOT

PRAMOD KISHORE [2024-09- FURNISHED/INCORRECTLY
313  |D-WP(C)/41174/2024 CHAND )5 MENTIONED
b. 502409 [6-RECEIPT SHOWING SERV.COPY TO

314 CONTC/40854/2004 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

315 CMAPL/40836/2024 AVIJIT MISHRA 25 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

316 D- BIRAJAPRASAD  2024-09-|7-VAKALATNAMA NOT PROPERLY

BLAPL/28659/2024 |NANDA 25 STAMPED,EXECUTED,ACCEPTED.
Welfare fund of Rs.50/- not paid in V.nama.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

317 ABLAPL/29057/2024 MANOJ VERMA 75 14-NOT PROPERLY INDEXED.

Page marking not correct in index.

e D o aamios- CRECHITSIONING SERVCONYT0

ABLAPL/29151/2024 BISWAL 25 : :
6-RECEIPT SHOWING SERV.COPY TO

o - . 502409 AG/CG/IT/CT/ETC.NOT FILED.

CONTC/40931/2024 25 Reference certificate not furnished in this
petition
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6-RECEIPT SHOWING SERV.COPY TO
320 |D-WP(C)/41325/2024 SgﬁlﬁA RANJAN %224'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
321 D- MANAS RANJAN  2024-09-|11-NEAT,LEGIBLE ATTESTED
CRLMP/28897/2024 \[KHATUA 25 ANNEXURES NOT FILED.
PAGE NO. 16 NOT LEGIBLE
. savarEDRA a5 ERECEIT SHONING SERVCOFY 10
ABLAPL/29215/2024 BAHADUR 25 : :
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTHA 2024-09-
323  |D-WP(C)/41391/2024 MISHRA 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
324 D- PABITRA KUMAR 2024-09-

ABLAPL/29162/2024 NAYAK 25 As per standing order no-3 dated 9.7.2024
the name of victim shall not be mentioned in
the petition

. TURUNAKUVAR. 205 RECEIRT SHOWING SERVCOFYT0

BLAPL/29063/2024 MISHRA 25 ’ :

o sk KEsAR 2o ERECEIT SHOWING SERVCOFY 10

BLAPL/29123/2024 |RAJ 25 : :

SANTOSH 2024-09- |0-RECEIPT SHOWING SERV.COPY TO
327 |D-WP(C)/41258/2024 CHANDRA 75 AG/CG/IT/CT/ETC.NOT FILED.
ATABUDHI

ABLAPL/29065/2024 BHANJADEO 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

329 D- PRAVASH 2024-09-

CRLMC/29003/2024 |CHANDRA JENA 25 1. Subject code not correctly furnished in
Assesment slip. 2. Certified copy of annex-1
not filed.

o b RN PRASKD  aakop ERECEIT SHOWING SERUCOFY 10

ABLAPL/29187/2024 NANDA 25 : :

2024-09- 6-RECEIPT SHOWING SERV.COPY TO
331 |D-WP(C)/41416/2024 BAIDHAR SAHOO 25 AG/CG/IT/CT/ETC.NOT FILED.
. sarpEswar . SRECHFTSHONING SERVCORY o
CONTC/41352/2024 | BEHERA 25 : :
ARABINDA 2024-09- . . .
333 |D-CMP/41036/2024 TRIPATHY 25 .Subject Code incorrectly Mentioned
Paragraph serial no.in affidavit [.A. affidavit
ARUNA KUMAR  |2024-09- |declaration are not correctly furnished. 2.Age
334 |D-WP(C)/41361/2024 NAYAK 25 of the petitioner in writ petition is not tally
with affidavit.
6-RECEIPT SHOWING SERV.COPY TO
335 |D-WP(C)/40714/2024 gi‘éﬁPRASAD 5224'09' AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
336 | ABLAPL/28996/2024 BUAY JENA 25
Counsel not signed in assessment slip .
6-RECEIPT SHOWING SERV.COPY TO
337 D- LALITENDU 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29079/2024 BHUYAN 25
1. Page nos.8 to 12 not neat.
ABLAPL/29116/2024 SUBUDHI 25 : :
b wan0s o aas s ERECEIT SIONING SERVCOFY 10
BLAPL/29060/2024 |PANDA 25 : :
o D peoncky aasos SRECEIT SIONING SERVCORY 10
ABLAPL/29122/2024 | SAHOO 25 : ‘
341 |2 SURYARANTA 2024-09- igfc%E/ig/TcsflngvglggTslglli\égOPY ©
BLAPL/29002/2024 \DWIBEDI 25 ’ :
1.The name of the petitioner mentioned in
cause title of writ petition does not tally with
index,bookmarks index,synopsis,date
342 |D-WP(C)/41055/2024 BABITA 2024-09- charts,affidavit and memo of
SAHU,C.G.C 25
appearance.2.Xerox copy of order under
Annexure-5 filed, but c.copy thereof not
filed.3.Annexure-5 not attested as true copy.
33 |2 BISWARANIAN - 2024-0- igfc%E/ig/TcsflngvglggTslglli\égOPY ©
ABLAPL/28873/2024 DALAI 25 ’ :
e sy kAR aamaos- CRECHITSTONTNG SERVCONY T0
ABLAPL/29059/2024 BEHERA 25 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1. Age of the petitioner in cause title not tally
345 D- BISHNU PRASAD  [2024-09- |with affidavit. 2.TR case number not
CRLMC/28768/2024 |PRADHAN 25 correctly furnished in cause title, page nos.2
and 8, synopsis and prayer of the petition.3.
Annexure number not correctly furnished at
page no.21 and prayer of the petition. 4. Page
nos.24,28,37,39,40,41 not legible.
6-RECEIPT SHOWING SERV.COPY TO
RAGHUNATH 2024-09-
346 |D-WP(C)/41268/2024 BISWAL 25 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
347 CONTC/41328/2024 ADV. 25 AG/CG/IT/CT/ETC.NOT FILED.
- D o Locan aasos- S RECEIT SIONING SERVCORY 10
ABLAPL/29117/2024 PATTNAIK 25 : :
349 D SOUMYA RANIAN - [2024-05- igfc%E/ig/TcsflngvglggTslglli\égOPY ©
BLAPL/29073/2024 |DAS 25 ’ :
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o. 5024-00.[6-RECEIPT SHOWING SERV.COPY TO
350 ot ApL29100/2024 (CHHABIBEHERA ¢ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
31 B APL29101/2024 [MAHES DAS 25
Page 10,11 and 12 not neat.
6-RECEIPT SHOWING SERV.COPY TO
352 |D-WP(C)/40838/2024 %ﬁl\S’IEER KUMAR %224'09' AG/CG/IT/CT/ETC.NOT FILED.
5024-09. [6-RECEIPT SHOWING SERV.COPY TO
353 D-WP(C)/41092/2024 NIRANJAN LENKA | AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o. GOPAL KRISHNA  2024-00. 8-CAUSE TITLE NOT IN ORDER.
354 | APL/20008/2004 NAVAK s 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Page no. 9 not neat.
PRAFULLA 5024.09. [6-RECEIPT SHOWING SERV.COPY TO
355 |D-WP(C)/41332/2024 KUMAR o AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
156 |D- PRATAP KUMAR  [2024-09- Per standing order 3 dated 9.7.2024 the
BLAPL/28673/2024 |[NAYAK 25 name of the victim shall ot be mentioned In
the petition copy.
6-RECEIPT SHOWING SERV.COPY TO
57 D- ASHOK KUMAR  [2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29103/2024 |JENA 25
Page 11,13 and 14 not partial neat.
o. 5024-00. [6-RECEIPT SHOWING SERV.COPY TO
358 | CoNTC/40883/2004 APV o AG/CG/IT/CT/ETC.NOT FILED.
o. 5024-09. [6-RECEIPT SHOWING SERV.COPY TO
359 | CoNTCa1375/2004 APV i AG/CG/IT/CT/ETC.NOT FILED.
0 D LAXMINARAYAN - 2024-09- (00 Lot S0 FLED,
BLAPL/29083/2024 PATEL 25 : :
6-RECEIPT SHOWING SERV.COPY TO
BHASKAR 2024-09-

361 D-WP(C)/41042/2024 0 N0 AG/CG/IT/CT/ETC.NOT FILED.
o ey SRS SIONNG SR COrY T
ABLAPL/29120/2024 SAHOO 25 : :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|11-NEAT,LEGIBLE ATTESTED

363 [D-WP(C)/41256/2024 NIRANJAN NAYAK |7 L AL TES
Neat copy of p 50 to 52 to be filed
6-RECEIPT SHOWING SERV.COPY TO

o. DEEPAK RANJAN  024-00 | AG/CG/T/CT/ETC.NOT FILED.

364 | ABLAPL/29094/2024 PARIDA 25 9-PROVISION OF LAW NOT

FURNISHED ON TOP OF CAUSE TITLE.
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6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
365 IBLAPL/29159/2024 |MAHES DAS 25
provision not correct.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
366 ABLAPL/29150/2024 PRADIPTA BEURA 75 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDHESWAR 2024-09-
367 |D-WP(C)/41163/2024 MALLIK 25 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 024-09- 30-OTHER DEFECT (IF ANY)
368 | D-WP(C)/40130/2024 KUMAR ’5
MOHAPATRA Complete address of opp.no.6 not furnished
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 25-09-2024 (CASES FILED

BEFORE 2024)
SI'|| Filing Case Advocate for aDSEfZC:S
no. || Number || Number || Petioner/Caveator P

S.R.






